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SHRI P .  SHIV SH ANKAR : May I 
s l ight ly para pbras hu t  my hon . col league 
has said .  He has already giv n the i n for
mation 1 0  the House tha t  i t  ,is six m i l l i on 
cu bicm tres of gas tha t  i s  b i ng flared u p  
every day This is be i ng fla red u p  because 
of Jack of compressi n g  faci l i t ies and a lso 
because certa i n  of the in  u t r ies to  whom 
we have committed have not  lt>ec n us ing i t  
'to the max imum ex tent .  Compressi ng fac i 
l i t ies, the 'hon . Member are awa re ,  are 
being deve loped . Actu  l ly the platforms 
in Bombay High a n d  other p lac s arc bei ng 
deve loped fast . On e he compress ing 
fac i l i t ies a re comp lete,  which we expect 
wi th in  about two yc:a. rs ,  1 h n there would 
not be a ny gase of flari ng up  of gas.  This 
is so far a s  flaring up of  gas is concerned . 
Actua l ly l have com b fore the House a lso 
previous ly . . . 

• 
SHRI A MAL DATTA : W hen w i l l  i t  

be compJe ted ? 

SHR I P .  SHIV SHAN KER : i n  a bout 
two years • t ime becau e in the pl a n ni ng 
a nd i n  the execut i on ,  because f va rio u  
reason there had bee a a s l ight de lay i n  
se tt ing u p  the pla t forms ·u every p lace . 
Bombay High , we w i l l  n �, be a hievi ng 
w l t'h Sou t h  Basia p la t form corn i ng u p, 
b cau e tha t is the on ly area there wh i ch 
req uire complete d vc:l opm n l .  

O n  the quest ion o f  the  price o f  t he 
LPG, th�  posi 1 i on is ,  a l r1:ady the re is q u i te 
a good su bsidy . l ha t  i s  bei ng given 
( [merrupl ions) Let me. exp la i n  . . . 

SH R I  A MAL DAT A : Then bow 1s 
t he price de r rm i aed ? 

SHRI P .  SHIV ' ,  J A NKAR : Wi U 
you ki ndly lis ten ? Y u d , in ' 1  a l low me to  
s p  ak . I wan ted to g ivl! h.: ncr de tai ls to 
you . I d id not  wa nt to be.: v gue. 

Tho po i t ion is to-day the sub idy on 
the LPG i Rs. 1007 . 3 1  per metric tonne. 
Thi i' t he po i t ion .  A part from that on 
the fi l l in  of the gas and a lso on the 
frc igbt t subs id ies are provided . But that does 
not m an that i t  is not  possible for us to 

reduce the prices . I am not denying tha t .  
But the actual  pos i t ion i s  tha t we have a o t  
been able t o  reduce the prices because with 
the money tha t we get we are accelera t ing  
the process of explora t ion and exploi ta t ion 
of the oi l  fields a nd there are resou rce 
constra in ts and we wan ted to have t he 
resourc s.  Therfore, we were not  kee n 1 0  
red uce i t .  B u t  i f  reduction i s  to be e� c
ted, then tho resource wi l l  be Je s.  Tha t 
i the poi n t .  

AnU-lodiao Propa�a nda by Pak" tan TV 

1 2 3 .  SHRI BRAJA M_0HAN + 

MOHA�TY 
S A. R I  BAL SAHEB VIKHE 

PATIL 
Wi l l  the M i n is ter of INFORMATIO N 

AND B ROADCASTI NG be p leased l u  

s t ate  : 

(a)  whether dur i ng tbi  rece n t  vi i t  t o  
Pakis ta n ,  he brought to  t he not ice o f  Pak , � · 
tan Goverameat  the an t i - Indian a ad com 
muna l  charac ter of the fea tures broaden s !  
by Pakista n Te levi i on a fte r t he i o c erv o 
t ioo of army i n  the Golden Tem pi and 
repeated ly depic ted t he Prime M i n is ter o f  
l ad ia  i n  a deroga t ory manner ;  

(b)  i f  so, the deta i ls the reabou t ·  and 

(c )  i r oot , the rea sons therefor ? 

THE MINISTER OF STATE OF THE 
M INI STRY OF INFOR MATION AND 
B ROAD ASTING AND MINI STE R  O 
STATE I N  THE DEPARTMENT O P  
PARLI AMENTRY A FFA I R S  ( SHRI H .  
K . L. BHAG AT) : (a )  t o  ( · )  Yes S i r .  l u  
my publ ic sra temen l a nd i a  m y  ta lki with  
the Pres ident  and the  Informa tion M i nis te r  
o f  Pakistan, I d re w  the i r  a t ten tion t o  
the s lan tea a nd object i onable Pakistan i  
med ia coverage o f  deve lopments i n  Puajab .  
I told  them t ha t such d is torted and oac · 
s ided med ia  coverage w:is not conduoJve to 
the efforts being made ti, improve bi la tera l 
re l a t ions.  

SHRI BRAJA MOHAN MOHANTY : 
Ia  the ecoad �art of the g u e  t ion (a) J 
have asked a bou t repea tedly  depicti ug the 
Prime Min is ter of Ind ia in a derogatory 
man ner. The answer i s  sHent o n  i t .  As a 
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matter o f  fact  I am happy that the Minis
ter drew cbe att en tion of the Paki�tan 
government to the slan ted and 
objectionable coverage of d velop-
meo ts in Punjab by the Pakis tani 
media. He sbou Id have d rawn t heir  part i 
cular a t ten tion t o  repeatedly depicting 
Indian Prime Minis ter in a ci�rogatory 
manner. My quest ion is : wha t is the reac
t ion o f  tbc Palci tan Government ? As a 
matter of fact ,  since Pandit Jawaharlal 
Nehru and  Liaqa t A li agreement upto the 
S imla Accord , a number of  agree ments we 
have made wilh Pakis tan regarding friendly 
rela tionship and cultural contact s  and not 
depicting one  country or the o ther io a 
derogatory manner. The matters ha ve 
been agreed t o  a n umber of times. Thi 
time what are the broad features of the 
accord we have reached ? 

SHRJ H . K. L. BHAGAT : As l have 
s ubmit ted . [ a rgued with them about the 
obj ctionable covering in  th i r  med ia aad  
al o abou t the derogatory references to the 
Prime Minis t er .  I did poin out  a number 
of io tance a l  o. A far a their react ion is 
concerned . the i r  v iew wac; t ha t  th y had 
covered the \vbo l  1hi ag  in an objective 
man ner , th t· they bad take n  the new from 
various reput d news agc nci ·s l ike BB a n d  
o ther . I told them t ha t  doe n o t  ma ke 
any difference as far a the overage of 
obje tionab le ,  wrong od derogatory new 
are concerned . I a  t u rn Raja Za frullab , 
their Information M i ni t r pointed out that 
so m ny times lod 1a  gav wrong informa
t ion about Pakis t n.  So to im prove thing 
in future we arrived. a t  some uad rstaod
iog-{ 1 )  that in  fu ture a fter every 3 
months mon i t or ing of t he me ia  should be 
done so as to  ee tha t no host ile propa
ganda is made . (2 )  Radio correspondents  
should be excbang d within a period of one 
month.  ( 3 )  Radio and Televi ion pro
grammes should be exchanged bet ween the 
two countries . We have an Indo-Pa k is tan 
Commission and we have a Sub-Commiss ion 
of that and they have already decided tha t 
radio and TV programmes should be excha
nged. Now, as a resu l t  of that we have sen t 
t o  them a list o f  TV and radio programmes 
which we w n ted to offer. They had not 
given the same unt il I wa in Paki tan. 
Recen t ly they have e n t  a l i s t  of some TV 
a nd radio programm . Also effort hoa ld 
be made for co-produ�tion of TV and radio 
progra mmes . With regard to new papers 

our suggestion wa tba t we should have 
excbang o o  commercia l basi whereas they 
wanted that i t  shou ld be on government .to 
government bas is. 

S i r ,  we wanted to go JD for media 
coopcra t ion in general and our approach 
was to g o  i n  the  l ongest possible way. lo 
re�ard to films we offered exchange of films . 
sale of fi lms and exchange of professionals . 
This applies to Doordarshan and A IR 
which the}' agreed .  In regard to fi lms they 
agreed to two fi l m  fes t ivals to be held in  
the t wo cou n tries . J'hey wanted to  make a 
fi l m  abou t Mohd. A l i  J innah and they 
wan ted some b I p. I tol d  them that we 
were making a film on the ·freedom s truggle 
of  united ladia and we migh t require their 
help for shoot ing in NWFP and Sind. This 
remai n under consideration . The hon .  
Member mem · oned a bou t the earlier agree
ment  . In t J;l e  larger aspect of lodo-Pa k  
rela tio ns ,  I t h i n k ,  i t  wou l d  be better t o  
p u t  lb  q u es tion t o  the Foreign Minis ter .  

SHRJ BRAJA MOHAN MOHANTY 
My ques t i on ha not been answered. I 
wan t  to know whether derogatory remarks 
a bou t our p .. ime Mi nister were an obje t i-ve 
feat u r i ng ? This is their con ten c,on .  
A llrigh t .  S coadly, Si r,  the feat ure t lms 
are not covered . I t  is reported that feafiure 
films are being proj c ted and seen i .n tour 
border ar ... as wbi h resul t in to anti-ladia and 
communal propaganda being spread inspit e  
o f  t his agreemen t. What is the reaction 
of the government  t o  tha t  ? 

SHRI H . K . L. BHAGAT : S i r, I have 
already said t ha r I did very s trongly bring 
it t o  thei r  n ot ice that there w ere objec
tiona ble coverage by med ia including. dero
gatory references t o  the Prime Minis t er but 
they ga�e the ir own expla nation. On 
feature fi lms they agreed only on film fes t i 
vals and the i r  argument was that their film 
indus try is weak and, as sucb, for t he t ime 
being they are not prepared for sale of 
fi lms . 

SHRI R . R. BHOLE : Sir . ' wbi le travel
l ing on the border S tates v e noticed lot 
of  transmiss i o n  on our TV of Paki t an  and 
Bangladesh. So why does not  our Govern 
ment propos to have more powerfu l trans
mit ting television machines as well as radio 

c I 
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on the border 'areas so tha t i f  we wa n t  to  
do some pub] ic i ty and propaganda tba t 
could be beard and seen i n  Pakistan aod 
Baogladesh ? 

SHR I  H . K . L. BHAGAT Sir, 
normal ly the ethic of publ ici ty and put t i ng 
TV tra n m i t ters i that i t  is meant  fo, 
coverage of  one's own country. Some of  
the i r  i:rogrammes are een i n  our areas and 
some .of our TV programmes are seen in 
the i r  a reas .  We cer ta in ly  wan t  to cov r 
our border areas as much effective ly as  
possi ble ' so tha t our p ople can  get t he 
coverage .  In ome cases we have put the 
t ra nsmi tters and cer ta in  other proposa ls  
are under considerat ion .  

MR. SPEAKER : Quest ion No. 1 24-
Shri Vajpayee .  

PROF. K . K .  TEWARY : S i r, th i s  
quest ion should not  have beea a l l owed . I 
do not know how you have a l lowed this  q ues
t ion. You please go through th is  ques t ion .  
I d o  not know how i t  was admi t ted b y  your 
Searetaria t .  {Interruptions) 

Control over A . I .R .  and T.V. 

+ 
* 1 24. SHRI ATAL BIHARI VAJ PAYEE 

SHRI SURAJ BHAN 
W i l l  the M i n ister  of INFORMATION 

AND BROADCASTI NG be p leased to 
state : 

(a) whetter h i s  a t ten t ion has been 
drawn to an  a oa lysis of A . I R .  broadcabtS 
publ ished in the Times of lad ia ,  da ted June 

1 3 last , showi ng bow Governmen t control 
over Radio and T.V. is one of the major 
threats to the fairness of e lect i ons, i f  so, 
the deta i ls of tbis ana lysis ; and 

(b) whetl:ter i t  is a fact that A adhra 
Pradesh Chief Minister, Shri  N .T.  Rama 
Rao's name was first ment ioned by t be 
A . I .R.  only when the Andhra Pradesh 
A embly elect ion re u l t  were out and was 
never mentioned before during the e lection 
campaign ; if so, what were the guidel i nes 
in t he regard ? 

THE M INISTER OF STATE OF 
THE M INISTRY OF INFORMATION 
AND BROADCASTING AND MINISTER 
OF STATE IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SHRI 

H . K . L. BHAGAT) : (a) a od (b) A Sta tem n t  
i s  la id o n  the Ta b le o f  t h  Sabha. 

St tatement 

Government  ha ve seen th new i tem 
publ ished in the Times of  I ndia  of Delh i  
o n  3rd June, J 84. Gov rnmeot  d o  not 
agree with t he a oa lysi  and the conclus ion 
i n  tha t news i tem . AIR nod Doordarsha n  
have be n provid ia ig d ue coverage t o  
Oppos i t ion Pa rt ie a n d  t he i r  J aders i n  the 
news .  Besides, a scheme of  lection broad
casts approved by 1b lect ioo Commi:s ion 
and the po l i t ica l pa rt i  for bro dca t ver 
AIR Sta t io-.1s/Doordar han Kendras, ha 
be n i n  vogue from 1 977. U nder this 
chemc, va ri ous recogoi  ed pol i t ica l p r t i  

are afforded th  faci l i ty o f  bro dca t i ng 
over A I R  Sta t ions/Doordar b o Kend ra 
before . e lect ion to the Lo Sabb /S t  te  
Assembl ie . 

.. 
2 .  I t  i not  correc t t ha t  th name of Sbri  

N.T. Rama Rar·· Chie f  M i n i  ter of A ndhra 
Prad sh was n o  me n t ioned a t  a l l  by A IR 
d uri ng the e l  c t ioa campa ign .  His name 
was du ly  men t i oned in the 2 1 00 hour 
bu l le t i  a on 1 1 th and 1 5 th Dec mber, 1 982. 
The Tel ugu Desam pa rty had s imi la r ly been 
notic d io s uch bul le t ins broadca t on 1 0t h  
December, 1 982 and 4 th  January , J 83 .  
Moreover, AIR s regiona l news bu l Je t inli 
broadcas t  from AIR Hydera bad and A I R  
Vijayawada had devo ted ,1 23 l i ne i n  t h  
news b u l le t i ns t o  Shri N .  T .  Rama Rao 
and 204 l ines to the Tel ugu De am Party i n  

t he news broadcasts from 1 . 1 2. 1 982 t o  
7. 1 . 1 983 . 
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